
 12/6/2018

 Sixteenth  Loksabha

 Title:  Need  to  establish  an  IIIT  in  Karimnagar  Parliamentary.

 SHRI  छ.  VINOD  KUMAR  (KARIMNAGAR)):  Sir,  Parliament  has  enacted

 an  Act  for  establishing  20.0  HTs  in  the  country.  Our  Chief  Minister,  Shri

 Chandrasekhar  Rao  Garu  has  requested  the  hon.  Prime  Minister  to

 establish  a  IIIT  in  our  State,  Telangana,  at  Karim  Nagar.  We  have  offered

 50  acres  of  land  as  envisaged  in  the  Act.  The  Government  of  Telangana  15

 ready  to  give  its  share.  So,  I  request  the  hon.  Minister  of  MHRD  to

 sanction  a  IIIT  at  the  earliest.

 HON.  DEPUTY  SPEAKER:

 Kunwar  Pushpendra  Singh  Chandel  is  allowed  to  associate  with  the  issue  raised  by  Shri  Vinod  Kumar.
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